(Under sub-regulatio

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
MANGLAM FISCAL SERVICES PVT. LTD (IN CIRP)
OPERATING AS NBFC & IN TRADING OF IRON AND STEEL AND OTHER PRODUCTS

n (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process

for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & CIN No. Manglam Fiscal Services Private Limited
AABCM6772D
U65993WB1989PTC047573
2, | Address of the registered office 13/2 A, Priya Nath Mullick Road Ground
Floor Kolkata WB 700026 India
3. | URL of website NA
4, | Details of place where majority of fixed assets are located CD owns land measuring around 3.64 acres
at Panagarh, District Burdwan, West Bengal
5. | Installed capacity of main products/ services Installed Capacity is not available. The CD
was earlier a non-banking financing
company and thereafter involved in
business of trading of iron and steel and
other products. The operations have been
closed down since last 10 years.
6. | Quantity and value of main products/ services sold in last financial year NIL
7. | Number of employees/ workmen 0
8. | Further details including last available financial statements (with [Details related to CD can be obtained by
schedules) of two years, lists of creditors are available at URL: sending an email to
cirp.manglamfiscalservices@gmail.com
3. | Eligibility for resolution applicants under section 25(2)(h) of the Code [BY sending an email to
y ! cirp.manglamfiscalservices@gmail.com
is available at URL:
10. | Last date for receipt of expression of interest 26.01.2024
11. | Date of issue of provisional list of prospective resolution applicants 05.02.2024
12, | Last date for submission of objections to provisional list 10.02.2024
13. | Date of issue of final list of prospective resolution applicants 20.02.2024
14. | Date of issue of information memorandum, evaluation matrix and 25.02.2024
request for resolution plans to prospective resolution applicants
15. | Last date for submission of resolution plans 26.03.2024
16. | Process email id to submit EOI cirp.manglamfiscalservices@gmail.com

IEBI/IPA
IP-NO0OQ135/

2017-2018/11499

“‘:E 5/d-
Mr. Avishek Gupta

Resolution Professional (RP)

Registration Number of RP: 188 /IPA-003 / IP -N0O0135 / 2017-2018 / 11499
Registered Address of RP: CK-104, Sector 2, Salt Lake Kolkata, West Bengal- 700091

For Manglam Fiscal Services Private Limited (in CIRP)

Date: 11.01.2024
Place: Kolkata
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